
court. 

7 
Azadl Ka 

Amit Mahotsav 
T HGT/GOVERNMENT OF INDIA 

OFFICE OF THE CHIEF COMMISSIONER, GST/CENTRAL TAX, CENTRAL EXCISE & CUSTOMS, BHUBANESWAR ZONE 

ty t yqT (to Ho to aT), I tr, taT-751010, 3tsgT. 
C.R. BUILDING (GST BHAWAN), RAJASWA VIHAR, BHUBANESWAR-751 010, ODISHA. 

Ph: 0674-258 9935, 258 8672, Fax: 0674-258 9938, E-mail, ccbbsr@rediffmail.com/ ccu-cexbbr@nic.in 

It has been decided by the Chief Commissioner, GST, Central Excise and 
Customs, Bhubaneswar Zone that the Principal Commissioner/Commissioner 
(Appeal) and Additional Commissioner (Appeal) will hold camp cout in 2nd and 4th 
weeks of every month at Rourkela for early disposal of pending appeal cases 
pertaining to Rourkela Central GST & CX Commissionerate. The Rourkela 

Commissionerate will provide all logistic and ministerial support during the camp 
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C.No.II(3)01/CC/Admn/BBSR/2019/ 
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QI / ORDER No.12/CC|Admn/2023 

Further, Rourkela Commissionerate is also directed to sensitize all the 
taxpayers in their jurisdiction to avail the benefits of thís facility. 

G2 

This issues with the approval of the Chief Commissioner, CGST, Central Excise 
and Customs, Bhubaneswar Zone. 

7. 

Copy for information & necessary action to: 

8. 

j Date: 

17292-G8 

09.2023 

1. The Pr. Commissioner, CGST, CX & Customs, Appeal Commissionerate, Bhubaneswar. 2. The Additional Commissioner, CGST, CX & Customs, Appeal Commissionerate, Bhubaneswar. 
3. The Commissioner, CGST & Central Excise, Rourkela Commissionerate. 

(Susanta Kumar Mishra) 
Joint Commissioner, CCO 

Date: (9 .09.2023 

4. The Pr. Commissioner/ Commissioner, CGST & Central Excise, Bhubaneswar / Customs (P) Commissionerate, Bhubaneswar �uqit, BhwbanesNar. The Additional/ Joint Commissioner, CCO (AlI), GST, Central Excise & Customs, Bhubaneswar Zone. 
The Deputy / Asst. Commissioner, CCO (AII), GST, Central Excise & Customs, Bhubaneswar Zone. 
Sr. P.S. to the Chief Commissioner, GST, Central Excise & Customs, Bhubaneswar Zone. Hindi Cell/Guard File/Notice Board, CCO. 

9. Website for wide circulation among Trade bodies and Chamber of Commerce. 


